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where he lived has become Sri Aurobin-do
Niwas which also has been taken over. A
lot of educational and other programmes
were undertaken.

Sir, not only the nation, but humanity as
a whole is groping for some new light.
Humanity is at great cross-roads today,
there is great spiritual crisis around the
world. I know about it because I travel
constantly. Even in the very developed
countries, people are searching for a new
kind of philosophy and a new conscious-
ness. Sri Aurobindo provides that arrow
shot into the future. The supramentalisa-
tion of consciousness which he postulated
is an idea which is gradually beginning to
gain a lot of influence.

Mr. Vice-Chairman, I suggest that a
National Committee should be set up for
this purpose. We should coorrdinate these
activities because there are his admirers
and followers who accept Sri Au-robindo's
teachings  throughout the  country,
particularly down in the South, in
Pondicherry, in Auroville—9/10th of it is
in Tamil Nadu and I/10th is in Pon-
dicherry—which you yourself know. So,
there must be some co-ordination of these
activities. They are being looked into as
part of the general Fiftieth Anniversary
Celebrations, but I do not think that is
enough because Sri Aurobindo's thought
requires a special group of people who are
aware of-the dimensions of that. So, may I
suggest that as was done for the Centenary,
a Special National Committee be set up so
that we can get to work more quickly and
try and see whether his great ideals can be
translated into action.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): In this Fiftieth Year
of our Independence, we are celebrating it.
Also, this year we are celebrating the
Centenary of Netaji throughout the
country. Hon. Minister, I think the
suggestion of the hon. Member for ap-
pointing a National Committee for celeb-
rating Sri Aurobindo's 125th Anniversary
can be considered.

Mr. Govindrao Adik. Not here.
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Now, Mr. Sanjay Nirupam. Please do not
create any controversy. Confine yourself to
the subject given.

Reports regarding U.S. violation of
C.T.B.T. and developing new deadly
weapons
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"U.S. Flouts CTBT-Deploys New Nuclear
Weapon".
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Thank you. Now,
Maulana Obaidullah Khan Azmi. Not
here. Shri Hanumanthappa.

Problems of Khadi and Village
Industries Sector

SHRI H. HANUMANTHAPPA (Kar-
nataka): Mr. Vice-Chairman, Sir, through
you, I try to draw the attention of this
House and the Government to the vital
sector of Khadi and Village Industries. This
sector  provides  vast  employment
opportunities, full-time and part-time, to
artisans, small and marginal farmers, ag-
ricultural labourers and the poor in general
and particularly in rural areas. As on today,
it has created employment for nearly 57
lakhs people, covering 50 per cent villages
in the country. Out of 5.5
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lakhs villages in the country, 2.45 lakh
villages are covered by these activities.
Thirty-two per cent of the people working
in these industries, belong to the Scheduled
Caste and the Scheduled Tribe, and forty
six per cent artisans belong to the women-
folk. With a modest investment of Rs.
1,386 crores, the industry has been able to
create so much of employment
opportunities. Recognising this, a High-
Powered Committee under the
chairmanship of the Prime Minister, was
constituted, which submitted its report in
the year 1993. The Government of India
continued its support, and every year, in the
Budget, there used to be mention of all
these activities by making a proper
allocation, keeping in view the targets
fixed. Unfortunately, for the last two years,
the Finance Minister has not even taken
note of these activities. I do not know the
reason. He has not made any reference to
these activities in his Budget speech and
has drastically slashed the allocation fixed
for this purpose. Actually, the non-Plan
expenditure of the Commission today is
around Rs. 34 crores. The Government of
India has allocated only Rs. 19 crores foi
this purpose during the last two years. I do
not know whether the Government wants to
retrench fifty per cent of the staff or they do
not want to pay them the salaries. I do not
know as to what their intention is. During
1997-98, a further reduction of Rs. 5.48
crores has been made. Fifty per cent of the
non-Plan expenditure has been cut and out
of this, a further cut of Rs. Five crores has
been imposed. Besides this, the budgetary
support that should have come for the
industry as such was estimated at Rs. 622
crores. But it has been slashed to Rs. 349
crores. Fifty-seven lakh people are em-
ployed in this industry. The annual pro-
duction is worth Rs. 4,000 crores. On the
other hand, the Government should have
come forward and lent support to this field.
But unfortunately, this has lost sight of the
Finance Ministry. So, 1 request the
Government to increase the allocation of
funds and the budgetary swporf to at least
Rs. 600 crores. The



